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megawatt power. The entire scheme has 
been submitted to you by the Rajasthan 
Government but your MinistrY has not so 
for cleared it. You nre saying tbat the 
project has not been cleared due to large 
amount to be invested on it. Rajasthan 
Government wants to use the gas origina
ting from there for the purpose o~ 
generating power 80 that the shortage of 
power could be removed and the needs 
of the farmers and the industries could be 
met. When shri Nawal Kishore Sharnta 
was incharge of the Petroleum Department, 
some action was taken to implement tbis 
scheme. I want to know whether you will 
clear this scheme immediately so that the 
gas-based power ~eneration plant could be 
installed there and several problems could 
be solved with tha t 1 

SHRI BRAHMA DUTT: I have 
alreadY submitted that this matter is being 
considered in consultat ion with Rajasthan 
Government. We are still discussing the 
matter. We also want that gas based 
power generation plant should be installed 
there very soon. 

SHRI ' RAM SINGH Y ADAV : 
Rajasthan Government has sent the entire 
scheme to you. You may ask your 
Ministry about that position. The scheme 
is under your consideration. 

DR. SPEAKER: You are dragging 
the question too far. 

[English] 

DR. KRUPASINDHU BHOI: I want 
to ask a question on this. 

MR. SPEAKER: No. 

DR. KRUPASINDHU BROI : This is 
not a State matter; this is a central 
mattel'. 

MR. SPEAKER: But it concern 
Rajasthan. He will not be able to answer it. 

DR. KRUPASINDU BHOI: Can I not 
ask a question? 

MR. SpeAK):R: No. 

DR. KRUPASINDHU BHOI: Why? 
(Interruptions) . If only members from 
Rajasthan C3n ask questions, then this is 
most unfortunate. 

(Interruptions) 

[Translation] 

MR. SPEAKER: You may ask another 
question about Assam and I will admit 
that. 

(Interruptions) 

MR. SPEAKER: T he question was 
for Rajasthan. Therefore, there was no 
use Jooking towards you. 

[EnglisllJ 

Tapping of Hydro-Electric Power From 
Small Rhulets 

*21 8. DR. K.G. ADIYODI: Win 
the Minister of ENERGY be pJeased to 
state : 

(a) whether hYdro-clectnic power can 
be tapped from small rivulets; 

"b) if so, whether Government have 
made any attempt to tap this energy with 
mini-power projects; 

(c-) if nct, whether Government have 
ever conducted a study on this and the 
estimated quantity of power that could be 
tapped from this source, 

(d) whether Government propose to 
implement any such schem~ in Kerala: if so, 
\\hen; and 

(e) if not, the reasons therefor? 

THE MINISTER OP STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHI LA ROHATAOl): (a) p erel1niaJ 
hill streamslirrigation canals, where small 
faUa ate available, lend fhemselves to possi
bilities of mini/micro hydroelectric deveJop. 
ment. 
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(b) Micro/mini/small hydroelectric 
schemes are currently being cxec..uted under 
the State Plans. Schemes of a total capacity 
of about 18 S MW are being implemented 
at present while those of a total capacity 
of about t 71 MW are already in operation. 

(c) As a result of the surveys made 
from time to time, suitable sites have and 
are being identified in different States for 
the exploitation of microlminifsmal1 hydro
electric potential. 

(d) and (e). Four su~h schemes have 
been approved for implementation in the 

State Plan of Kerala. 

DR. K. o. AOIYODI: Kerala is 
mainly dependent on hydroelectric power. 
Due to erratic monsoon every Year, all the 
industries are suffering. For the last 3·4 
years, we are not having su~cien~ electri
city and agricultural productlon, mdustry, 
eve;y production sect or is in soup. Will 
the gov.;rnment be pleased to conduct a 
study to augment electricity from nivul to 
It is stated that it is the duty of the State 
Government. Will the government consti .. 
tute a body to .conduct a survey so as to 
augment electricity &upply by hYdro-electric 
projects-mini and micro projects? 

SHRIMATI SUSHILA ROHATAOl: 
It is unfortunate that because of their 
erratic monsoon, there has been a shortfall 
in the fain fall and Kelal.l had to undergo 
some suffering because of that. But, as W6 

say, at the time of distress, ~ome othel 
States have been rushing assIstance to 
Kerala in order to heJp the State to over .. 
come this distress. But, so far as micro· 
mini and other schemes are concerned, as 1 
have said, some of these schemes. are 
already included in that. In addition to 
that regarding that~ some steps have been 
tak;n recently. So, while it is a State 
subject, but the State can take up any 
scheme of its own if the estimate of that 
scheme is uPto Rs. 5 .crC'res. Up to that 
up to Rs. 5 croces, the State can take up 
any scheme on its own and it does not 
have to come for any concurrence or con .. 
finnation or clearance from anybody. 

Apart from that also; some model scheme 
are being taken up by the N.H.P.C. whicb 

when successful-and we are hopeful that 
they will be successful---they '~an be tak en 
up and demonstrated in ather Stales so 
that they can al~() take them up. 

I do not think that there is a need for 
a survey of KeraJa or that any study as 
necessary. 

PROF. N. G RANOA: It is being 
done in lapan on a large scale. 

,DR. K. G. ADIYODI: In reply to 
parts (d) and (e) of my question, it has 
been said that four schemes ht!ve been 
approved for implementation in the State 
of Kerala. May I know tbe names of those 
four schemes? 

SHRIMATI SUSHILA ROHATAGI : 
The four schemes of KcraJa which haVe 
been sanrtioned are, Mallampuzha, Madbu .. 
patty-they arc so sweet and musicaJ 
sounding names, I have to say-Chlmoni 
Dam Toe and Peppara Dam. They beJong 
to this category, where we find that the 
totul installed capacity which bas been 
sanctioned for implementation by in is 
there, - these are the (our which have been 
sanctioned. 

SHRI V. SOBHANADREESWARA 
RAO: A number of mini hydle schemes 
have been proposed by the Government of 
Andhra Pradesh and I would like to know 
the Jatest stage in respect of implementation 
of the various schemes in Andhra Pradesh, 

DR. KRUPASINDHU BHOI: The 
question is only for Kerala. 

MR> SPEAKBR: Do not unnccess. 
arily rub in, Dr. Bhoi. I am not discri. 
minating. 

DR. KRUPASI'NDHU BROI: I am 
not accusing. 

MR. SPEA.KER ~ 1 know what 1 am 
doing. 

AN HON. MEMBER: Andbra is ver1 
near to Kerala. 
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SHRIMATI SUSHILA ROHTAOI: In 
Andhra Pradesh, among the schemes which 
ate under appro\'aJ, there are two schemel 
and the aggregate capacity of those 
schemes will be-totai-l ,350 KW. 1'hal 
is the only detail I have got now. 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE): I may add, that alreadY 
in op~ration there arc two schemes in 
Andhra Pradesh which are producing 
10,220 KW aggregate. 

SHRI THAMPAM THOMAS: My 
question is that, that there is a technology 
just now developed, especially in Kerala, in 
cJnsultation with tbe Canadian elperts and 
1 was told that the Canadian expetts have 
extended certain h:lp by way of grant and 
also they will provide the machinery and 
they are doing proje.cts in Idukki and 
KQQyankutty. They have entered into some 
agreement and have started these projects 
for exploring the country's small reservoirs 
and generating power in a small way and 
to help the State. I would like to know 
what the attitude of the Central Government 
is towards this proposal of the State 
Governmen t getting aid from or assistance 
from foreign collaborations and certain 
grant or loan or some thing like that. What 
is the aititude of the Government, are you 
promoting it, and do you permit such 
scbemes if the Kerala Government comes 
forward with such proposals and what is 
the attitude which you are adopting 
towards that ? 

SHRI V ASANT SATHE: As I had 
said earlier, also, any proposal of bilateral 
assistance from any country would be most 
welcome to augment the power supply in 
this country and installation of powerplanls. 
As (ar as mini, micro and small hydel pro
jects are concerned, as my colleague said, 
tbey are within the State Governments' 
purview and jurisdiction. In fact there is a 
tremendous scope in this country to exploit 
these resources and we will be very happy 
if the State Governments come forward 
with these mini, micro and small hyde) 
projects on a big scale. Any assistance 
from anywhere if it is coming, it would be 
most welcome. If it requires to be 
sudstantiated by financial clmlrance from 
the Centre, etc., etc., we will consi der 
them on merits. 

SHRI SRIBALLAV PANIGRAHI : This 
question relates to generation ~f hyde) 
power. I would like to know whether there 
has been any study or survey made about' 
the additional hyde] power potential in the 
existing hydel power ptojccts. If 80, what 
is the outcome of it? Generation of hydle 
power being cheaper and the infrastructure 
having been there, what steps Government 
arc t~kjng to add Dew units to the existing 
hydel power projects? 

SHRI VASANT SATHE We are 
considering all these potentia]s. It is 
aJways advantageous to augment the power 
potential in the existing project and it 
becomes chea per. Where there is such a 
possibility, we consider it very favourably. 

SHRI DINESH GOSW AMI: The 
Minister has replied that it is the primary 
rcsponsibHity of the State Government. But 
many State Governments may not have the 
technical knowhow to carryon witb these 
projects. Therefore, may I know whether 
the Government has any proposal to be in 
liaison with the Stale Governments and in 
coordination with them so that the techni
cal knowhow of these projects can be giVen 
to the State Governments to enable them to 
take help of these projet.ts ? 

SHRI VASANT SATHE: Y"s, Sir. We 
will give all the technical assistance to any 
State Government that wants to take up 
mini, micro and small hyde} projects on its 
own. 

Purchase of Sub-Standard Medicines 
by Delhi Electric Supply Undertaking 

+ 
·221. SHRI DHAR~M PAL SINGH 

MALIK: 
SHRI KALI PRASAD 

PANDEY: 

Will the Minister of ENERGY be 
pleased to state: 

(a) whether a number of Members of 
ParHament have made written complaints 
about the pUtch~se of sub·standard 
medicines by Delhi Electric Supply Under
takins; 




